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"That Dr- (Shrimati) Najma Heptulla be not like to take much time. I would heartily
chosen as the Deputy Chairman of the congratulate her once again and I am sure that
Rajya Sabha." in the office that she occupies she would

acquit her duties with great erudition and

The motion was adopted. .
capacity.

MR. CHAIRMAN: Dr. (Shrimati) Najma
FELICITATIONS TO NEWLY ELECTED Heptulla will now be conducted to her seat by
DEPUTY CHAIRMAN one from this side and one from the
Opposition. Now, Mr. Gurupadaswamy.
MR. CHAIRMAN: She is unanimously
elected. SHRI M. S GURUPADASWAMY (Kar-

nataka): Mir. Chairman, Sir, I am extremely
THE LEADER OF THE HOUSE (SHRI P. | 'nappy that Shrimati Najma Heptulla was

SHIV SHANKER): Mr. Chairman, Sir, it is with unanimously elected to the Chiar as the
immense pleasure and with great satisfaction that | Deputy Chairman. In a way it is a return of

I e)'(tenq, my hearty congratulation§ to Dr. | Najma Heptulla to the Chair. She occupied the
(Shrimati) Najma Heptulla for having been | Chair and conducted the proceedings very
unanimously elected as the Deputy  Chairman | ably as the Deputy Chairman in the past. We
of the Rajya Sabha. It is a strange coincidence, | have not forgotten her charm, her sweetness
Mr. Chairman, Sir, that her predecessor: laid | and her versatility in conducting the
down the office for the purpose of party work | proceedings of the House when she occupied
and in 1986, similarly, Dr. (Shrimati) "Najma | the Chair. As the Leader of the House has put
Heptulla, had also laid down the office for the | jt, a lady was followed by a lady. Pratibha
purpose of party work. In a way, it is a home- | Patil was the Deputy Chairman till now. Now
coming for her because svie has already occupied | we have Najma. It is a good change. India is
this position and even before that, she was on | the largest democracy and it should also be an
the panel of the Vice-Chairmen. To the office | effective democracy. To ensure that the
that she has been unanimously  elected, she | parliamentary institutions should function
brings to bear the very rich experience of having | well, the key element, the kingpin, of the
presided over the House in the capacity of | parliamentary institutions is the presiding
a Vlce-Chalrme_m as also in the capacity of the | officer. The presiding officers are the
Deputy  Chairman. Therefore nothing much | custodians of the rights and privileges of the
can be said about her. Tremendous encomiums | House. The success of the deliberations
were  paid to her at the time when she had | Jargely depends upon them. With Najma as
occupied the position in 1985 and equally, at the | the Deputy Chairperson I am sure she will be
time when she laid down her office. She has a | a5 impartial, as fair and she will be as
multi-faceted personality. ~ She has tremendous | charming as she is beautiful in the Chair...

educational qualifications. She had been doing

quite a bit of social service. She had been an SHRI ALADI ARUNA alias V. ARU-

author. Therefore, when she occupies this NACHALAM (Tamil Nadu): You are in-
position, she brings to bear her multi-faceted viting trouble from the other béauties
qualities on this office. In recent times, she was '

elected as the Vice-Chairman of the SHRI M. S. GURUPADASWAMY: I only
Commonwealth Parliamentary Association in wish to say on this occasion that the ruling
1987. She 'had been rendering  yeoman service party should have consulted us before
as  the Chairman of the Indo-Arab Society | choosing Najma for this august Chair. We
and as the Editor-in-Chief of 'Hamari Goshti', she | would have gladly accepted the suggestion. I
had been doing a tremendous service in the | thought they would consult us. They did not
cultural ~ field to establish  better relations do it. Anyway I am happy indeed that we
between the people of the Soviet Union and our have got a nice, charming, fairly experienced,
own country. Sir, I would person in the Chair. I hope and trust that she
will not be re-
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soon. I would like her to be in the Chair for a
long time unless she is promoted. Once again
I congratulate her on her election. I wish her
well and I wish her also godspeed. Thank
you.
SHRI SAMAR MUKHERJEE (West Bengal):
Mr. Chairman, I congratulate Mrs. Heptulla on
her being unanimously elected as Deputy
Chairman. I would request her to keep in mind
that now she is representing not only the
ruling party, also the Opposition. This should
always be kept in mind because she will have
to tackle this House which sometimes become,
so turbulent goes beyond control. I hat is why
it requires maturaity, it requires flexibility and
a certain type of convention, tradition, has
been created in this House at least; I realised it
after coming into this House. T was for a long
period in Lok Sabha. So able tackling and im-
partiality is the requirement of the present
situation if really democracy is to be upheld.. I
hope she will prove herself to be of the
responsibility. I congratulate her once again
on her unanimous election.

SHRI PARVATHANENI UPENDRA,
(Andhra Pradesh): Mr. Chairman, I on behalf
of my party and on behalf of myself
congratulate Najmaji on her re-election to the
post of Deputy Chairman. In addition, to the
irresistible charm she has, she is very tactful
too. Yesterday, we had proposed a name from
the Opposition side to be on the safe side. But
the moment we came to know that she was the
choice of the ruling party, we were quick to
retrace our step. That shows she could charm)
the Opposition within twenty-four hours, even
before her election.

Sir, s'he conducted the proceedings of the
House ably, with a large amount of fairness
and objectivity, and that is the reason why we
wanted to facilitate her unanimous election
again. When she was moved from here for a
party assignment, T had my own doubts
whether such a sophisticated person would fit
in the humdrum of the political office in No.
24-Akbar Road. I was hoping that she would
come Vack definitely, at least as a Minister.
Fiit we are. very happy that she is here to
contduct the proceedings of the
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House and if she has lost any objectivity
during her small assignment in the party
office, I am, sure she would regain.it very
soon and be fair to all sections of the House,
when some Members like me came new to the
House, we had the privilege of being guided
by her and she knew the art of moulding t'he
ebullient and the ir-respressible. And I think. I
can. share a secret also. Whenever she found
somebody was going to be troublesome she
used to call him for her for dinner in her
house...

DR. BAPU KALDATE (Maharashtra):
That we were not knowing!

SHRI PARVATHANENI UPENDRA: ...
and she used to feed us fully with biryani and
firnis and the next day we almost felt sleepy.
But we have graduated from that position
now and no amount of biryani and firnis
would do anything to us and we will not be
influenced by that.

Sir, she could handle the proceedings of the
House with great tact and objectivity and with
a sense of fairness. Coming from an
illustrious family, the family of the great
Maulanaji, it is an added qualification for her,
and I am very positive that she will be able to
assist you in conducting the proceedings of
this House ably and admirably.

Thank you very much Sir.
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SHR] ALADI ARUNA alias V.
ARUNACHALAM: Sir, I am much
pleased to congratulate Mrs. Najma
Heptulla  for  having been elected
unanimously once again to the office
of Deputy Chairman. We are aware
of the fact that in political life
many  persons are quite  competent
to occupy higher offices. But some
persons  get  the opportunity.
Amongst some, a few persons esta
blish  their prudence, wisdom and
knowledgie. I  frankly admit that
Mrs. Najma Heptulla is one amongst
them. When she was first elected
to this office, I had the opportunity
to take her to the Chair. When
I came to know that Mrs. Najma
Heptulla is the grand dughter of
Maulana  Abid Kalam  Azad, my
regard and respect towards her be
came much more. Maulana  Abul
Kalatm Azad wrote a book titled
"India  Wins Freedom": Our Najma
has created la record by her deed
and demeanour; that Najma  wins
opposition. ,

Sir, to administer an elected body,
especially Rajya Sabha, is not an easy task
because the Chair has to deal with equals. It
requires patience, to-
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lerance  and eminence. No doubt,
democracy is the rule: of. majority. The will
of majority must prevail. As stated by
Jefferson, that will to be rightful must be
reasonble. It is more important that that will
to be rightful must be reasonbale. The Chair
has to decide what is reasonable in the midst
of controversy and various interpretations.
Since Najma is a research scholar, I honestly
believe that she will be very successful in her
task. Once again, on behalf of Anna D.M.K. I
congratulate her and felicitate her.

SHRI G. SWAMINATHAN (Tamil Nadu);
Mr. Chairman, Sir, after brilliant speeches by
many of the opposition leaders and especially
Vajpayee Ji who has said all that should be
said on behalf of all of us, I do not think that I
have much more to say except a few points
which I will touch.

One of the points that has been, raised is
that a Deputy Chairman, once elected, should
continue in office for a longer period. That
was the point which was taken up even yes-
terday. Today also the same point was taken
up and it was said that she may continue in
office for some more years and that she may
not again be taken back for party work or for
something else within a short time. Of course,
the rider was given by another esteemed
colleague of mine who said that if at all the
she is taken away from the position of Deputy
Chairman, it should be only by means of a
promotion. So, we want the Chairman also to
continue for a long time because I do not
know promotion means that the Deputy
Chairman should occupy the Chair of the
Chairman. And in a quick succession it may
not also be good. I think, the Chairman should
also continue, and the promotion may be
elsewhere and not on the Chair of the
Chairman. That is what I immediately
thought.
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Again, Sir, I had an opportunity of meeting
her when I was one of the Presiding Officers
of Tamil Nadu in one of the conferences
which was held in Ooty. At that time we were
informed that a lady Presiding Officer from
Rajya Sabha will attend and will inaugurate
the Conference. And when we all went there
with the expectation that the lady Deputy
Chairman of the Rajya Sabha would be quite
old, we were really surprised, many of my
colleagues from; Tamil Nadu Assembly and
the Council were real!;; surprised to see a
young lady to be the Presiding Officer of the
Sabha. And we were all very happy and we
were all very much impressed not only by her
erudition, by her cleverness and her parlia-
mentary acumen, but also by her presence in
the very august place where she gave the
training. Sir, we had also another opportunity
of -meeting her at the Presiding Officers' Con-
ference at Lucknow. There also we found that
she acquitted herself extremely well. Then.
Sir, out of real curosity. at that time we
wanted to take out her bio-data and we wanted
to see what her qualifications were.

It was my motification to find that her
basic qualification was not Sociology but
Zoology, and she has done research not in
economics but in anatc-my. So, I was really
surprised how this kind of qualification has
stood her in good stead to be' in polities.

Sir, another thing that has been mentioned
which I -may also like to touch upon is what
Upendra ji told here that she has got away
with the turbulence of the Members, she has
kept the turbulent Members calm by giving"
them dinners. Sir, my temperament is never
to be turbulent in any House. But after
hearing Upendraji, I think, I am rather feeling
that why should I also not become turbulent
so that I may be invited for dinner at her
place. But Upendraji said that he has passed
that age and that even dinners will not quieten
him. But, Sir,
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I can definitely tell our hon. Deputy
Chairman that I am still in a position that I
may get quietened by her dinner. So, she may
invite me for some more dinners hereafter
whenever the House is turbulent.

Sir, I may add one more thing about which
I dwelt yesterday. The post of Deputy
Chairman is different from that of the
Chairman. The Chairman has got one place to
sit. But the Deputy Chairman has got two
places, as a Member in the House he has got a
seat, and also in the Chair. But it can be very
well quite seen that the seat of the Deputy
Chairman is not put along with the Treasury
Benches but only with the Opposition -
benches and that too always it is near the
Leader of the Opposition. That would only
mean, sir, as Deputy Chairman she should be
more considerate to the Opposition rather to
the Treasury Benches to which she belongs.

Sir, I hope she will remember these points,
and during her period, I am sure, as in the
case of her predecessor, we will have happy
rulings, we will have no turbulence in this
House as it has been happening during the last
one year, and that she will be conducting the
affairs of this august House in an exemplary
manner. | congratulate her on behalf of my
Party and wish her all the best in her life.

Thank you, Sir.
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SHRI TRIDIB CHAUDHURI (West
Bengal): Sir, I have nothing much to add
except to say that I associate myself heartily
with the sentiments of felicitation that have
been expressed. I wish her all success in her
second term as Deputy Chairman in the
House. Thank you.

SHRI GHULAM RASOOL MATTO
Jammu and Kashmir): Mr, Chairman, Sir, on
my own behalf and on behalf of my party, the
lammu and Kashmir National Conference I
extend to Dr. Najma Heptulla heartiest
congratulations for her re-election as Deputy
Chairman of the Rajya Sabha.

Sir, I recall with nostalgia the remarks that
she made when she was first elected as the
Deputy Chairman. She said at that time that
though she belonged to the Congress Party,
but when she will be in the Chair, she will
think that she is not a Congress-man but the
custodian of the entire House. I hope that she
will live up to those expectations.

Sir, I find from her degrees that she has
done her Ph. D. in Cardiac Anatomy. Now,
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Sir, for the last six years she has known every
Member by name and even closely and she
must have known the cardiac anatomy of each
and every Member. On the basis of that
knowledge that she has and on the basis of the
Ph, D. appplication to the Members of this
House, I hope that she will live up to the
traditions that she had set forth here in the
House during her previous term as also the
genetic geneology she has inherited from that
great Maulana Abul Kalam Azad.

I extend to her my heartiest congratulations
and wish her Godspeed in her new
assignment.

SHRIMATI BIJOYA CHAKRAVARTY
(Assam): Sir, on behalf of my Party and on
behalf of myself 1 offer my hearty
congratulations to Najmaji for her being
elected to the seat of Deputy Chairman. Sir, in
my two and a half years of Parliamentary life I
came into contact with Najmaji on many
occasions. Probably, I have hardly met such a
scholarly lady with dignity and grace, who has
commanded the confidence of the entire
House. And, naturally. Sir, we women feel
greatly flattered when we see one of us being
elected to the high office of Deputy Chair,
man, and that too unanimously, in a House
where women are in a negligible minority.

1 do hope, Sir, that she will bear with
all the weather that probably we will
create in the House and 1 wish her all
success.

1w WRTR wiwary ( H7 939 )
QIAATT FWIA WFRET, BT 7 IF
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.
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SHRI JAGESH DESAI (Maharashtra):
Mr. Chairman, Sir, I am very happy that
Najmaji has become the Deputy Chairman
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[Shri Jagesh Desai]

of this House. I know he, since the last twenty-
five years.

MR. CHAIRMAN: Fifty-five years?

SHRI JAGESH DESALI: I said that I know
her for the last twenty-five years.

MR. CHAIRMAN: 1 thought you said
Mifty-five*.

SHRI PARVATHANENI
Don't increase her age.

SHRI JAGESH DESAI: Sir, we havo
worked together in Bombay. I have seen her
quality. She has a very intelligent and a very
tactful attitude.

UPSUDRA:

MR. CHAIRMAN: Attitude? I thought you
said 'husband'.

SHRI JAGESH DESAI: She has the
ability to solve every problem.

I am also happy for the reason that she is
my sister, on every rakhi day, she ties rakhi
on my hand. I am very happy, therefore, that
my sister has become the Deputy Chairman
of this House.

Sir, on many occasions, tempers run high
in the House. I am sure, with her smiling face,
tempers will cool down and tension will
disappear. I wish her success and on behalf of
the Panel of Vice-Chairmen, i assure her that
we shall give full co-operation to her in
conducting the Business of the House.

MR. CHAIRMAN; I join the Leader of the
House and Leaders of the various groups and
others in offering my warm felicitations to
Dr. Najma Heptulla on her election as the
Deputy Chairman of this House.

Dr. Najma Heptulla has come back to thie
seat after nearly three years and is bringing
with her rich experience. I have no doubt that
she will be able to preside over the
deliberations of this House as ably and
competently as she did in her last stint.
During the period she was not occupying the
Chair, she has been an; active Member of this
House and has been taking keen interest in its
functioning. There is, therefore, a sort of
conti-
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nuity. Sine she has been in touch with the
methods and moods of this House, I am quite
sure that she will be able to soften the ruffled
tempers by her tact and charm. I once again
congratulate her and wish her success in
office Of Deputy Chairman.

DR. (SHRIMATI) NAJMA HEPTULLA:
Mr. Chairman, Sir, I think perhaps this is the
last time-I hope so—that I this is the last
time—I hope so—that I thank you, the Leader
of the House and Members of different
political parties and groups arid other
Members who  have  spoken  such
complimentary words for me on this occasion
which 's given to me by our leader, Prime
Minister Rajiv Gandhi, whom I also thank.

Sir, I have had the privilege of having you
guidance since I was in college while I was
doing my Phd degree and also when I started
my career as a lecturer you were the Minister
for Education. Madhya Pradesh. I hope I will
have the same support and guidance from you
in performing my duties.

Sir, today our Prime Minister is not with us
here because he is performing a more pleasant
duty of receiving President Gorbachev,
Madam Raisa Gorbacheva, the great friends of
India and crusaders of peace. Sir, in this
House we have discussed disarmament and
peace on many an occasion and [ was
fortunate enough to 'be presiding in this House
in 1985 when we congratulated and passed a
resolu. tion on Prime Minister Rajiv Gandhi's
efforts for the 6-nation Nuclear Disarmament
Conference. The 1986 Summit of President
Gorbachev and Prime Minister Rajiv Gandhi
led to signing of INF treaty. I hope that 1988
meeting will leaj to total disarmament and
peace and survival foe the mankind.

Sir, when I was elected last time it was
barely three months after the martyrdom of
our most beloved leader, Shrimati Indira
Gandhi and what I had said I would like to
quote that the one person I admired, respected
and adored was not with us and mv happiness
was mingled with a touch of sadness. Today
again it is the
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wish of providence that I have been given this

responsibility on the eve of her birthday
tomorrow.

Sir, it is also a very significant occasion that
our country is celebrating the centenary of our
great leader and son of India, Pandit
Jawaharlal Nehru, the supporter of
democracy, socialism and secularism. I hope,
as he upheld the lofty ideals of democracy in
our country all his life we would do so in his
memory. Sir, we are also celebrating the
centenaries of a galaxy of great freedom
fighters, like Pandit Govind Ballabh Pant, my
grand-uncle, Maulana Abul Kalam Azad and
many others.

SHRI SATYA PRAKASH MALAVIYA:

Also of Acharya Narendra Dev and Acharya
Kriplani.

DR. (SHRIMATI) NAJIMA HEPTUL-LA:
Yes, Sir, all those freedom fighters whom we
know and also those whose names we do not
know, who fought under the leadership of
Mahatma Gandhi to free this country, who
believed in secularism and democracy. I hope
we will remember that we have got this
freedom after a great struggle and we will
protect it to the best of our ability.

Sir, I had crossed this floor before the
enactment of the Anti-Defection Bill-Then I
was in the Chair when the Bill was enacted.
Now [ again cross the floor without being
affected by this. I think I am perhaps the only
privileged person to have been doing this.

Sir, yesterday Mr. Gurupadaswamy said
that I should be on his side. Sir, as a Presiding
Officer, I certainly cannot take sides, but I
assure him that I will be beside him.

Sir, last time the Prime Minister was here
when I was elected. He said in his speech that
I should spill over the charms that I have to
the Members with whom you have brought
me to sit. It is a long time — almost four
years. I do not know how much charm is left
inme. ..

SHRI M. S. GURUPADASWAMY: Still
a lot is the:e.

DR. (SHRIMATI) NAIMA HEPTUL
LA; _ but whatever is left, I would
definitely spill it all over the House.

Sir, Mr. Upendra disclosed a closely
guarded secret which happened behind the
scenes in the chambers and he said that the
'Biryani' and 'Pheerni' made them go to sleep.
But now that he has grown out of it, I will
have to think of some other measures.

MR. CHAIRMAN: To make him sleep.

DR. (SHRIMATI) NAIMA HEPTULLA:
Perhaps if I am not being quoted later on, I
would not use the drugs, but may be I will
have to use some other methods to keep him
quiet.
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Mr. Swaminathan asked how my quali-
fications as a Zoologist would help. I think as
a Zoologist I learn the animal behaviour and
human beings are also a part of the animal
kingdom. Once I had told one of our Members
over here when he was elected to the House
and he asked me the same question that after
qualifying as a Zoologist what better place
would here be than to come to the Rajya
Sabha and the Lok Sabha.

Sir, I thank, once again, Mr. Gurupadaswamy,
all the other Members, especially the Panel
Members and Jagesh Desai Ji. Sir, Mr. Shiv
Shanker has a very mysterious way of appearing,
disappearing and again appearing over here! A
few moments ago, when I started, he was there,
but I was presenting him compliments in
absentia. 1 thank all of you and hope the
sentiments that you have expressed and the con-
fidence that you have reposed in me will
make me run the House as efficient-
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THE MINISTER OF URBAN DEVE-

ly or, perhaps, more efficiently, because we LOPMENT (SHRIMATI MOHSINA
do not run this House only with the help of KIDWAI). Madam, I beg to lay on the
the Rule Book. I have noticed it and have said Table—

it once from the Chair that we run this House

with the help and cooperation of all the I. A copy (in English and Hindi) of the
Members-on the right—on the left and. at the Tamil Nadu Municipal Corporation Laws

centre. (Amendment) Act, 1988 (No. 2 of 1988)
enacted by the President, under sub-section
(3) of section 3 of the Tamil Nadu State
Legislature (Delegation of Powers) Act,
Thank you. 1988. [Placed in Library. See No. LT-
6707/88.]

I thank you, Sir, once again, for giving me
this opportunity of serving with you.

H. A copy (in English and Hindi) of the
PAPERS LAID ON THE TABLE Ministry ~ of ~ Urban  Development,

Notification G.S.R. No. 717, dated the 3rd
Report and Accounts (1987-88)  of the September, 1988, publishing the Delhi
National Aluminium Company Limited,

Development  Authority (Disposal  of
Bhubaneswar and  related papers. Developed Nazul Land) Amendment

Rules, 1988, under section 58 of the Delhi
THE MINISTER OF STATE IN THE Development Act, 1957 [Placed in Library.

MINISTRY OF  PARLIAMENTARY See No. LT-6708/88.]
AFFAIRS (SHRI M. M. JACOB): Sir, on

behalf of Shri M. L. Fotedar I beg to lay on
the Table under sub-section (1) of section
619A of the companies Apt, 1956, a copy
each (in English and Hindi) of the following
papers:—

(1) Seventh Annual Report and Accounts
of the National Aluminium Company
Limited, Bhubaneswar, for the year 1987-
88 together with the Auditors' Report on
the Accounts and the comiments of the
Comptroller and Auditor General of India
thereon.

(i) Review by Government on the
working of the Company. [Placed in
Library. See No. LT-6718

/88 for (i) and (ii) ]

[The Deputy Chairman in the Chair]

1. Tamil Nadu Municipal Corporation
Laws (Amendment) Act, 1988 (No. 2
of 1988)

11. Delhi Development Authority
(Disposal of Developed Nazu' Land)
Amendment Rules, 1988

I11. Urban Land (Ceiling and Regu-
lation) (Amendment) Rules, 1988

HI. A copy (in English and Hindi) of the
Ministry of  Urban  Development,
Notification G.S.R. No. 757, dated the 24th
September, 1988, publishing the Urban
Land (Ceiling and Regulation) Amend-
ment) Rules, 1988, under subsection (3) of
section 46 of the Urban Land (Ceiling and
Regulation) Act, 1976, together with an
explanatory memorandum on the

Notification [Placed in Library. See
No. LT-6709/88]

Report (1985-86) of the Commission for
Scheduled Castes and Scheduled Tribes

THE MINISTER OF STATE OF THE
MINISTRY OF WELFARE (DR.
RAJENDRA KUMARI BAJPAI): Madam, I
beg to lay on the Table a copy (in English and
Hindi) of the Eighth Annual Report of the
Commission for Scheduled Castes and
Scheduled Tribes for the year 1985-86
together with the Memorandum of action
taken on the recommendations contained in
the Report. [Placed in Library. See No. LT-
6733/88.1



